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Hazaribagh Kshetriya
Gramin Bank

Gindih kshetriya Gramin
Bank

Junagadh Amrali Gramin
Bank

Panchamahal Vadodara
Gramin Bank

Jamnagar Rajkot Gramin
Bank

Sabarkantha Gandhinagar
Gramin Bank

Kutch Gramin Bank

Surendranagar Bhavnagar
Gramin Bank

Hissar-Sirsa Kshetnya
Gramin Bank

Ambala Kurukshetra
Gramin Bank

Parvatiya Gramin Bank
Cauvery Gramin Bank
Sahyadr Gramin Bank

Chickmagalur Kodagu
Gramin Bank

Varada Gramin Bank
Kalpatharu Gramin Bank
Chuttradurga Gramin Bank
Kolar Gramin Bank

Ratlam Mandsaur Kshetnya
Gramin Bank

Nimar Kshetriya Gramin
Bank

Indore Ujain Kshetnya
Gramin Bank

Gwalior Datia Kshetnya
Gramin Bank

Buldana Gramin Bank
Yavatmal Gramin Bank
Dhenkanal Gramin Bank
Rushikulya Gramin Bank

Kalahand: Anchalik
Grameena Bank
Shivalik Kshetrniya
Gramm Bank

Kapurthala Ferozpur
Kshetriya Gramin Bank
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énhar
Bihar
Bihar
Gujarat
Gujarat
Gujarat
Gujarat

Gujarat
Gujarat

Haryana
Haryana

Himacha! Pradesh
Karnataka
Karnataka
Karnataka

Karnataka
Karnataka
Karnataka
Karnataka
Madhya Pradesh

Madhya Pradesh
Madhya Pradesh
Madhya Pradesh

Maharashtra
Maharashtra
Ornssa
Onssa
Onissa

Punjab

Punjab
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42 Gurudaspur Amritsar Punjab
Kshetriya Gramin Bank
43 Bundi-Chittorgarh Rajasthan

Kshetriya Gramin Banb
44 Admyaman Gramin Bank Tarni! Madu

45 Nammtal Ailmora Uttar Pradesh

Kshetriya Gramin Bank
46 Sravasti Gramin Bank
47 Vidur Gramin Bank

Uttar Pradesh
Uttar Pradesh

48 Raebareli Kshetriya Jttar Pradesh

Gramin Bank
49 Hindon Gramin Bank

50 Dewvi Patan Kshetriya
Gramin Bane

Uttar Pradesh
Uttar Pradesh

51 Chatrasa' Gramin bank
52. Sagar Gramin Bank
53 Nadia Gramin Bank

Uttar Pradesh
West Bengai
V/est Benga!

Setting up of Industry in Bihar/Maharashtra

1192 SHRI DATTA MEGHE

SHRI KACHARU BHAU RAUT -
Wil the Minister of INDUS™ =¥ be pleased to state

ia) the number of industries set up 1n Bihar and
Maharashtra during the last two years with the assistance
ot indigenous toreign companies. and

(bi 1t so. details therect such as names and the
investment made by indigenousforeign compamnies?

THE MINISTER OF INDUSTRY (SHRI MURASOL!
MARAN; (a) and ib} A totai number of 3 and 48
Industnal Licenses were issued under the provisions of
Industries {Development & Reguiation! Act. 1951 for
setting up varnious industr.¢s in Bihar and Maharashtra
dunng the period 1994 and 1993 respectively. Apart
trom these . during the above period. a total number of
7 and 223 Industnal Entrepreneur Memoranda (IEMs}
have been tiled in Bihar & Maharashtra respectively
The approvals tor setting up industries under the
Industrnies (Development & Regulation) Act. 1951 do
not always indicate the financing pattern and as such
the details of the projects t0 the established with
Government, non-Government and foreign participation
are not centrally maintained.

Payment of Cane Prices To Farmers
1193 SHRI RAJIV PRATAP RUDY ' Will the Minuster
of TEXTILES be pleased to state .

(a) whether the payment of cane supplied by
growers in the Cawnpore Sugar Works Limited.
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Marhowrah Factory Branch. Chapra is outstanding for STATEMENT
the year 1994-95 and 1995-96:

(b) if so. the details thereof: S No. Name of the film artists. directors & producers

(c) the time by which the outstanding payment are ] 2
likely to be made to the tarmers? e S — P

THE MINISTER OF TEXTILES (SHRI R.L. JALAPPA)- Shn Amitabh Bachchan

—_

(a) to (c). The Cawnpore Sugar Works Limited have 2 Shri Ashok Ghai
intimated that as on 8th July. 1996 the Marhowrah Sugat 3 Shn Subhash Ghai
Factory Branch. Chapra has cane price arrears of Rs. 4 M/s. Mukta Arts (P) Ltd
61.52 lakhs and Rs 361.49 lakhs for 1994-95 season . M ' Daulat Theatre
and 1995-96 season respectively. > s. Daulat Thea
6. Shri D M. Netrawala

The Company has been declared sick by the BIFR ‘ P
On account of hquidity crunch. timely payment of 7. M’s. Hiba Films (P) Ltd.
outstanding dues to the tarmers has not been possible 8 Shn Jagdish Sidana
The Company. however. is making efforts to clear the 9. M’s. Milgrey Studio Research lab (P) Ltd.
outstandings as far as possible 10 Shr Raja Roy

1" Shri Sumil Hingorani
Income Tax Dues 10 Shri UN Singh

1194 SHRI RADHA MOHAN SINGH = Will the 13 Shn Laxmikant Berde
Minister of FINANCE be pleased to state : 14 Shn S P. Chaudhary

(a) the names of film artists, directors. producers 15, Shn Bappi Lahin
who owe income-tax/wealth-tax exceeding rupee one 16. M/s. Chandulal Shivial Investment (P) Ltd.
lakh as on July 1. 1996; 17 Shri Ashok Punjab

(b) the steps taken or proposed to be taken by 18 Shn Chander Barot
Government under the Income-tax Act, 1961 to realise 19 M/s. Delux Pictures (Bomba%)
the outstanding dues. and 20 M/s Delux Production

{c) the recovenes affected so tar? 21 M’s Distinction Films

THE MINISTER OF FINANCE AND MINISTER OF 22 Late Shri FD Mistry

COMPANY AFFAIRS (SHRI P CHIDAMBARAM) : (a) As 23 Shn G.S. Hasand
per latest available information, the names of film artists

artists. directors. producers against whom income-tax: 24 Shn Kamaluddin Kazi

wealth-tax demand exceeding rupees one lakh remained 25 Shri Nasirkhan Savarkhan
outstanding as on 31.3.1996 are given in the enclosed 26 Shn Pappu Verma
statement 27  Shn PK Rana

(b) High prionty i1s given to the work of collection’ 28 Shn B.C. Ram
reduction of arrear demand and appropriate 29 Shrn R.D. Sabarwal

administrative. legal and other measures are taken to
reduce the same In bigger cases. the dossiers are
maintained and the position 1s reviewed regularly

30. M/s Shantiketan Films
31. Shn V.D Kondke

Request 1s made to the appellate authorities for early 32 M/s. Vijay Film International
disposal of cases Wherever the recovery proceedings 33, Shr D.S Sohal
are stayed by the Courts. steps are initiated to get stay 34 Shn AK Sen Gupta

vacated Coercive measures like attachment and sale
of property, levy of penalty etc are also taken in suitable
cases for speedy recovery of demand 36 Shri Manmohan Malhotra
37 Shn S K. Sharma

35 M/s. Knshna Film Enterprnises

(c) Recovery is a continuous process. Collection

and compilation of such information in all the 280 cases 38 Shn S M Sagar
would be time consuming and the time and labour 39, Shri Sardar Malik
involved may not be commensurate with the objectives 40 Shn VK Sinha

sought to be achieved. However, if the Hon’ble Member
desires to have the information about any particular
case. the same can be collected and furmished 42 Smt. Kamakshn Chira

41, M/s. Satyam Enterprises




